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four months.

THE DEPUTY CHAIRMAN: That
has been mentioned.
Dr. Abrar Ahmed Khan. Not pre-

sent.

Unsatisfactory Working of Rural Health
Scheme
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Indefinite Strike by Scientists and
Research Scholars of A.LI.M.S.

SHRI B. SATYANARAYAN RED-
DY (Andhra Pradesh) - Madam, Deputy
Chairman, I would like to draw the
attention of the Government, through
you, 10 an important issue that is agitat-
ing medical scientists and research scho-
lars of the All India Institute of Medical
Sciences.

This agitation is going on for the last
two, three years for solving their grievan-
ces. But the Government has not taken
any step so far to listen to them or to go
into the problems concerning these medi-
cal scientists.

Madam, recently, a young scientist
along with another scientists, has gone on
indefinite hunger-strike at the All India
Institute of Medical Sciences in pursuance
of their demand. Even then the Govemn-
ment has not taken any step to solve
their problem. This indefinite hunger-
strike came after an unsuccessful 40-day
relay hunger-strike by the research scho-
lars.

They have exhausted all their efforts.
They went on hunger strike. The pro-
tested. They had dharnas. All these
methods they have adopted, peaceful
methods, as per Gandhian principles,
non-violent methods, but nothing has
been done. Recently these scientists went
on indefinite hunger-strik¢. Even then
the Government has not moved, and the
Heaith Minister did not care to go and
see these doctors. Recently, when the
Health Minister had been to the All India
Institute of Medical Sciences, there was a
great demonstration against his not con-
ceding the demands. Even then he did
not approach them and talk to them.
Consequently the medicial scientists and
research scholars have decided to con-
tinue their agitation till their demands are
met. 28th of last February was officially
declared as ‘pational science day’. They

wh



33 Special

instead observed it as a ‘protest day’ and
observed 1st of March as the ‘scientists’
day’. Other scholars and scientists from
the Indian Institute of Technology and
the Indian Agricutural Research Institute
have also extended their full support to
their demands. So, I would like to appeal
to the Central Government, especially
the Health Minister, that he should not
have th:s indifferent attitude so far as the
demands of the medical doctors, medical
scientists and research scholars are con-
cerned, because this is a very important
profession concerning the health and life
of the people. If the medical scientists,
research scholars and doctors go on strike
and if the important cases that come to
the institutes get neglected, it will be a
great loss to the public life. So, the
Government should not stand on false
prestige. They must immediately meet
young scientists and research scholars and
find out their grievances. The main gne-
vance of the doctors and the research
scholars is while the value of fellowship
given to their counterparts in ali the
national scientific establishments has been
raised, they continue to be paid at the
old rate. It is a very simple demand.

«They want equal treatment with other
scientists so the Government should im-
mediately take the necessary steps to
solve the problem so that the scientists
may end their agitation.

SHRI MOTURU HANUMANTHA
RAO (Andhra Pradesh): Madam, Deputy
Chairman, please allow me to associate
myself with the demand made by...

THE DEPUTY CHAIRMAN: Just a
minute please. Please don’t start speaking
without my permission. I have one thing
for the House to know that the Chairman
has been very very liberal in allowing
Special Mentions. Today I have listed 19
Special Mentions. And these associatiors
mean double the number or even triple...

SHRI MOTURU HANUMANTHA
RAO : It is simply association.

THE DEPUTY CHAIRMAN: Please
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listen to me. If I allow everybody to
associate, then we should dispense with
all the other business. We will be only
having special mentions. Then it means
the rest of the business will have to be
dispensed with. So, if you want a special
mention, you might give your notice. The
Chairman will look into it and aliow you.
So, from today 1 don't think we are
allowing any association. If there are one
or two special mentions some day, then it
is O.K. You can express your association,
but when I have 19 already and we have
the Railway Budget, which is getting late,
you can imagine...
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have yourself. You are a Senior Member.
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